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Clearance of Schemes for Orissa

6019. SHRI K. PRADHANI :
Will the Minister of Planning be
pleased to state :

(a) the number of schemes In the
State of Orissa which have so far

not been cleared by the Planning
Commis<ion;

(b) the detrils of the schemes and
the amount involved therein; and

(c) when a decision is likelv to be
taken in regard to these schemes ?

THE PRIME MINISTER (SHRI
MORARJI DESAD: (a) to (o).
Except the project regarding construc-
tion of a Marine Drive Rcad, 31 Km.
long, between Puri and Konark costing
Rs. 1-20 crores, no other projects
have  been referred to the Planning
Commissicn by the Government of
Orissa for clearance. This  project
has been examined in the Planning
Commission and the  State Govern-
ment  have been advised to defer the
consideration of this project till the
Sixth Plan on account of a large number
of on-going schemes zlready in hand
with the State Government.
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Staff Attached to Former Ministers

6o21. SHRI A. MURUGESAN :
Will the Minister of HOME AFFAIRS
be pleased to state :

(a) the names of Special Assistantef
PSs/PAs whi were attacted t» thz
Cabinet Ministess and Minsias
of S:ate in the previous Government
immediately before recent Lok Sabha
poll;

(b who among them have been (i)
taken by the new Min steis in the present
Government and with  which Min:ster
they are attached and with what
designation; (11) allowed to go on leave,
the period of leave granted to ecchf
them and tt.ereascns fir granting tlem
leave; (i1i} reverted to their respective
paren: offices; and

(c) the namcs of these who are op
leave or reverted to their rarcnt office
but  still co tamue to have telephone
.nd other facilities at Government ccst
and the reasons for allowing them
these  bencfits 2

THE MINISTER OF HOME
AFFAIRS (SHRI CHARAN SINGH):
(a) to {¢). Information i8 being collec-
ted and will be placed on the Table
of the House .
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